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2. Shri C. Cherian, Vice Chair-
man of Authority anq Chairman,
Sea Food Exporters Association of
India.

3. Shri Vayalar Ravi, M. P. and
Member, MPEDA.

4. Shrij Sakti Kumar Sarkar, M.P.
and Member, MPEDA.

Being Chairman, Vice-Chairman and
Memberg of the Marine Products Ex-
port Development Authority, the
members of the delegation were quite
aware of the problems causeq by the
presence of Salmonella in shrimps,
having handled similar problemg in
case of frog legs earlier.

Marine Products Export Develop-
ment Authority

4748. SHRI A NEELALOHITHA-
DASAN NADAR: Will the Minister
of COMMERCE be pleased to state:

(a) who are the present Members
of the Marine Products Exports
Development Authority (MPEDA) at
present:

(b) who among the Members have
any technical qualifications in marine
fisheries or subjects relateq to pro-
cessing of marine food;

(cy who is the Chairman of the
Marine Products Export Develop-
ment Authority and what are his
general or technical qualifications, if
any; and

(d) what are the pay and allow-
ances of tha Chairman and the allow-
ances of Directors of MPEDA at pre-
sent?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES (SHRI Z. R.
ANSARI): (a) The present Chair-
man Directors and Memher of the
Marine Products Exyort Development
Authority are as follows:

1. Shri R. C. Choudhury Chair-
man MPEDA.

2. Shri S. N. Rao, Director,
MPEDA (ex-officio).

3. Shri P. J. Kurian, M.P, (Mem-
ber).

4. Shri M. S. Sanjeevi Rao, M.P.”
(Member).

5. Shri Pattaim  Rajan, M.P.
(Member).

6. Smt. S. L. Singla, J. Secretary,
Ministry of Agriculture (Member).

7. Shri P. D. Khemani, Dy. Sec-
retary, Fin, Division, Ministry of
Commerce (Member)

8. Shri S. P. Agarwal, Dy. Sec-
retary, Ministry of Commerce
(Member).

9. Shri S, Ramaswamy, Develop-
ment Officer, Ministry of Industry
(Member).

10. Shri S. M. Ochaney, Dy.
Director General of Shipping, Min-
istry of Shipping & Transport
(Member).

11. Shri C. Chellanpan. Director
of Fisheries, Govt, of Tamil Nadu
(Member).

12. Shri A. K. Ghorai, Secretary,
Govt. of West Bengal, (Member).

13 Shri V. Srinivasan, Secre-
tary. Govt, of Maharashtra (Mem-
ber)

14. Shri S. Banerjee, Director of
Fisheries, Govt. of Andhra Pradesh
(Member).

15. Shri P. Basu, Commissioner
of Fisheries, Govt. of Gujarat
(Member).

16. Shri S. Krishna Kumar, Sec-
retary, Govt. of Kerala (Member).
17. Shri M. Jayaraj. Director of

Fisheries, Govt. of Karnataka,
(Member).

18. Shri Premnanda Tripati, Sec-
retary, Govt. of Orissa, (Member).
19. Shri P. M. Nair, Administra-
tor, Ut. of Lakshadweep (Member).
20. Shri R. D. Pusalkar, Chair-

man, New India Fisheries Ltd.,
Bombay (Member),
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21. Shri P. Gangadharan Pillai,
Managing Partner, Poyilakada
Fisheries, Quilon, (Member).

22. Shri E. R. Madhav Raj, Manag-
ing Director, Coronet Canning Co,,
Malpe, (Mtmber).

23. Dr, F. V. Albin, Managing
Partner, Melayil Industrial and
Commercial Enterprises, Quilon,
(Member).

24. Shri C. Cherian, Managing
Director, Chemmeens (Regd.), Co-
chin, (Member).

25. Shri T. M. Joseph,
Partner, George Maijo
Madras, (Member),

26. Shri Vayalar Ravi, Congress
House, Cochin, (Member).

27. Dr. E. G. Silas, Director, Cen-
tral Marine Fisheries Research Ins-
titute, Cochin, (Member).

28. Shri Subhal Mullick, Manag-
ing Director, CI Foods Ltd., Cut-
tack, (Member).

29. Shri K. J. Herschel.
Kerala, (Member).

30. Shri S. R. Banerjee, Associat-
ed International Corporation, Cal-
cutta, (Member).

Managing
and Co,,

Cochin,

(b) The Members are appointed Ly
Government of India by virtue of
their position and experience to re-
present the various interests concern-
ed with development and exports of
Marine Products. Thev have been
considered to possess the necessary
qualifications to be nominated as
Members of the Authority.

(c) Shri R. C. Choudhury, the
Chairman of the MPEDA, is 5 Senior
Officer of the Kerala Cadre of the
Indian Administrative Service who
has had broad baseg experience of
working in various important and
responsible position in Kerala before
being appointed as Chairman of Ma-
rine Products Export Development
Authority.
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(d) The pay and allowances .of
Chairman ang Director of the MPEDA
are as follows:—

Rs.

Chairman : Pay . . 4 2,000
Spl. Pay . ; 300

Allowances . c L

3,150

Director : Pay . . : 1,900
Deputation Pay . 250

Allowances . Giy

Rs. 2,767

e Balarve b OhE

4749. SHRI GIRIDHAR GOMAN-
GO: Will the Minister of STEEL
AND MINES be pleased to state:

(a) whethg the Government of
Orissa a.pctxoned a special scheme
for proiltg bauxite reserves in the
State with the collaboration of G.SI.
and MEC;

(b) if go, the names of the places
under survey investigation and prob.
ing the bauxite deposits by the three
agencies engageq for;

(c) funds provideq by the Gov-
ernment of Orissa, G.S.I. anq M.E.C,
for the purpose in 1979-80 and 1920-
81;

(d) the approximate bauxite re-
serves located, district-wise and the
names of the location; and

(e) the progress made so far in
this regard Ly each agencies?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a), (b)
and (d). The State Government of
Orissa has not sanctioned any special
scheme for probing Bauxite reserves
in the State with the collaboration of





